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INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
NOTIFICATION
Hyderabad, the 20th March, 2024
FILLING OF VACANCIES IN THE INSURANCE ADVISORY COMMITTEE

F. No. IRDAI/IAC/12/206/2024- In exercise of the powers conferred by sub-section (1) of Section 25 of the
Insurance Regulatory and Development Authority Act, 1999 (41 of 1999), and in terms of Regulation 3A of the
Insurance Regulatory and Development Authority (Insurance Advisory Committee) Regulations, 2000, the Authority
hereby makes the following notification for filling of vacancies in the Insurance Advisory Committee which will be

effective from the date of publication in the official gazette.
The following are appointed as the members of the reconstituted Insurance Advisory Committee:
1. Shri.Rakesh Joshi

2. Shri. Arif Khan
DEBASISH PANDA, Chairperson
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